(TO BE PUBLISHED IN PART IV OF THE DELHI GAZETTE EXTRAORDINARY)

GOVERNMENT OF NATIONAL CAFITAL TERRITORY OF DELII
”) FINANCE (REVENUE-T) DEPARTMENT
2 ! DELHI SACHIVALAYA, LI ESTATE: NEW DELHI-110 062

o
" 1o !".1
No FHUVFin{Rev- 1) 2020-21/DS-IV/ /70 Dated: ;,g//a 0
Notifieatinn No 292019- State Tax (Ruate)
NoFI 1 3VFi(Rev-IV2020-21VDS-IV - of the ¢ ferred by sub-section (3)

of section 9 of the Delhi Goodds und Services Tax Ast, 2017 (12 of 2017), Lt, Governee of the
Nationsl Caplesl Tersitory of Delbl, on the recommendations of the Council, hereby makes the
following further mnendments in the notification of the Go of the Natiosal Capital
Yerritory of Delh, in the Dopartment of Finance (Revenue-1), No.J32017- State Tax (Rate), dated
the 30" Jume, 2017, pablished in the Delhi Garetse, Extraordinary, Part IV, vide No. FJ (15)Tin
(Rev-112017- M/DS-VIA79, dated the 30" Juse, 2017, namely:-

fn the sald "notficatlon, In the: Table, for serlal mumber 13 and the entries relating thereto, the
following shall be substituted, namely: «

. (1 2) 3] )

"15. | Services provided by way of renting | Any pesson, other thar & body | Any body
of any mosur vehicle designed 1 P who  suppl the P located

cirry passengers where the cost of | service 1o a body corporate und | i the  taxable

fuel is Incledsd in the consideration | doss not lssue  wn  invoice | temitory.”

charged from the service recipient, | churging state tax ot the mate of o
‘J provided to a body corporate. 6 porent. W the service

7 I e |

“[(‘Z. This notification shall be deemed to have come ity force witly effeot from the 31* day of
ber, 2019,

By order and in the nume of the

#ll |
L.t Governor of the National Capital Torri{ory of
\\w@“‘/ ( m\: g«*ﬂ’“)

Dy. Secretury IV (Finance)
b NoF3(13VFin(Rev-112020-21/DS1V/ /70 Dated: g 3/,,/,-,;
@C« forwesded for informatian to:-
:2\ ny or informal M.Q ‘
I The Principal Secretary (o the Han'ble Licutenanat Governor, Deili. U i

. Provaws| dnckovge, €00 Bremch
GsTI




2. The Principal Secretary (GAD), Govt of NCT of Dalhi with the request to gublish the
notification in Delhi Guyette Part-1V (Extroardinary) in today's dute.

3. I Secrotnry (Finunce), Govt. of NCT of Delbi, Delhi Sachivalaya, LP, Sstate, New Delhi
The Commissioner, State ‘Tax, Delhi, Vyspar Bhawan, LP. Estate, New Delbi

% The Addittonsl Secretary to the Hon'ble Chief Minister, Govt. of NCT of Dellw, Delhi
Sachivalys, 1.9 Estute, New Delhi

6. The Secretary to Finunce Miniser, Gove, of NCT of Delhd, Delhi Sachivalayn, P, Esate,

New Dethi
7. The Additianal Seceotury (Law), Govt. of NCT of Deihl, Delbl Sachivalayw, LP. Pstate,
New Delhd
& The P'S. to the Leader of Opposition, 20, Deihi Legulative Assembly, Old Secretariat,
Dellst,
9. (OSD o Chief Secestary, Guvt, of NCT of Dolli, Delbi Suchivalaya, LI, Bstate, New Delhi
10, Website.
® 11, Ouasd File,
. AL éﬁ
Co N

(Manoj Kumar)
Dy. Seervetary 1V (Fluance)

Nite: <The peacipal notification No. 132007 - Suse Tox (Ruse), dated tha 30" Sfune, 2017 was
published in the Dethi Gazette, Extnoedinary, Part [V, vide No. F.3 (15)¥Pin (Rey-1)2015-20/DS-
V1379, datad the 30% lune, 2017 und was st amended by notification No, 222019 - Sute Tux
(Rate), duted the 12* December, 2019 vide No, F.3 (YO)Fan (Rew-1)/2019-20/DS-V1617, dwied the

12% Decembes, 2019,
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